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1. | Name of corporate debtor

Reliable Cashew Company Private
Limited

2. |Date of incorporation of
corporate debtor

21st November 2005
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3. | Authority under which corporate
debtor is incorporated /
registered

Registrar of Companies, Chennai
Tamil Nadu

4. | Corporate |dentity Number (CIN)
of Corporate Debtor

U51229TN2005PTC058063

5. | Address of the Registered Office
and Principal Office (if any) of

Reg. office: No. 44, C.PRamasamy
Road Alwarpet, Chennai 600018
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Corporate Debtor Tamil Nadu

Corporate Office: No. 429,
Road No. 10, Baikampady Industrial
Aarea, Mangaluru 575011 Karnataka

6. | Date of closure of insolvency | 9th August 2024
resolution process
7. | Liguidation commencement | 9th August 2024

date of the corporate debtor

8. | Name and registration number of
the insolvency professional
acting as Liquidator

Ravindra Beleyur
IBBY/IPA-001/1P-PO0189/2017-18/10368

9. | Address and e-mail of the
liuidator, as registered with the
Board

Ravindra Beleyur

‘Shreevathsa’, 428, 19th B Cross,
3rd Block, Jayanagar,

Bengaluru - 560 011

Tele: +91 80 26540193

Email: ravi@beleyur.com

10. | Address and e-mail to be used
for correspondence with the
liguidator

Ravindra Beleyur

‘Shreevathsa', 428, 19th B Cross,
3rd Block, Jayanagar,

Bengaluru - 560 011

Tele: +91 80 26540193

Email:
reliable_cashew_cirp@beleyur.com

11. | Last date for submission of | 8th September 2024

claims

Notice is hereby given that the Hon'ble National Company Law Tribunal, Chennai
Bench has ordered the commencement of liquidation of Reliable Cashew Company
Private Limited on 09.08.2024.
The stakeholders of Reliable Cashew Company Private Limited are hereby called
upon to submit their claims with proof, on or before 08.09.2024 to the liquidator at
the address mentioned against item 10.
The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post or
by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
In case a stakehalder does not submit its claims during the liquidation process, the
claims submitted by such a stakehalder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to
be submitted under Section 38.
Sd/-
Ravindra Beleyur
Liguidator in the matter of
Reliable Gashew Company Private Limited
Reg. No. IBBI/IPA-001/IP-P0O0189/2017-18/10368

Date: 13.08.2024
Place: Krong Siem Reap,
Cambodia
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The above Public Notice/ Announcement was published on 14.08.2024 in the following Newspapers
1. Prajavani - Kannada all Karnataka Editions
2. Deccan Heralad All Karnataka Editions
3. The Hindu Tamil- All Tamilnadu Editions
4. Times of India English All Tamilnadu Editions
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